FORM B PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
VIJSUN ENGINEERS PRIVATE LIMITED

Sl.

No. |PARTICULARS DETAILS
1|Name of corporate debtor Vijsun Engineers Private Limited
Date of incorporation of corporate
2 debtor 03/09/1990
3 Authority under which corporate debtor |Registrar of Companies, PUNE,
is incorporated / registered Under The Companies Act, 1956
4 Corporate Identity No. / Limited Liability CIN : U29299PN1990PTC057993

Identification No. of corporate debtor

Address of the registered office and Survey no 370/ 2K, Kokamthan, Nagar
5|principal office (if any) of corporate Manmad Highway, Tah Kopargaon, Ahilya

debtor Nagar - 423601 MS BHARAT
Date of closure of Insolvency

6 Resolution Process s

7 Liquidation commencement date of 18/11/25

corporate debtor

Name and registration number of the [Name : Charudutt Pandhrinath Marathe
8linsolvency professional acting as iRegistration No.: IBBI/IPA-001/IP-
liquidator P00350/2017-18/10651.

Address : Gomed, 915, Khare Town,

Address and e-mail of the liquidator, as
9. . : Dharampeth, Nagpur-440 010.
registered with the Board ~ |e-mail : gharudugt;t‘;\)/l@yahoo.co.in.
Charudutt Pandhrinath Marathe
10 Address and e-mail to be used for Address : Gomed, 915, Khare Town,
" |comrespondence with the liquidator Dharampeth, Nagpur-440 010.
e-mail : Lig.VijSun@gmail.com
11. |[Last date for submission of claims 02/01/26

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Mumbai has
ordered the commencement of liquidation of the Vijsun Engineers Private Limited on
18.11.2025. The stakeholders of Vijsun Engineers Private Limited are hereby called upon to
submit their claims with proof on or before 02-01-2026 (30 days from the publication of the
Public Announcement on 03-12-2025, the Order was received by the undersigned on
01-12-25), to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38. Thes
are available at https://ibbi.gov.in/fen/home/downloads.

Name and signature of liquidator : Charudutt Pandhrinath Marathe.
Date and place: : 03.12.2025, Nagpur.
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m o By Order of the Board of Directors (€cD1)
Inly) For Mukand Sumi Metal Processing Ltd. (CD2)
sdl- (CD3)
dihe | | Place - Mumbai Mr. Dilip Sadikale W
Date - November 04, 2025 (Authorized Signatory) Applic
along
gup Thous
:f"‘h'g FORM B PUBLIC ANNOUNCEMENT where
et (Regulation 12 of the Insolvency and Bankruptey Board of India w“'ha"f
(Liquidation Procass) Regulations, 2016) ot 4
FOR THE ATTENTION OF THE STAKEHOLDERS OF (with
wing, VIJSUN ENGINEERS PRIVATE LIMITED f";r‘z
¥ i
1 [Name of corporate debtor Vijsun Engineers Private Limited e-auct
2. |Date of incorporation of corporate |03/09/1990 'me";_:
| debtor N-5. A
3. |Authority under which corporate  |Registrar of Companies, PUNE, The E
B deblor is incorporated / registerad |Under The Companies Act, 1956
— 4. |Corporate Identity No. / Limited  [CIN ; U29299PN1430PTCO57993 Lot
Liability Identification No. of No.
corporate debtor .
5. |Address of the registered office  |Survey no 370 / 2K, Kokamthan,
and principal office (if any) of Nagar Manmad Highway, Tah
corporate debtor Kopargaon, Ahilya Napgar - 423601
MS BHARAT Tiiia
6. |Date of closure of Insolvency 18/11/25 (1) The
Resolution Procass RC.N
PR contair
7 [Liquidation commencement date  [18/11/25 of the
of corporate debtor Auran
8. |Name and registration number of |Name : Charudutt Pandhrinath 3“2" 0'5:
the insolvency professional acting |Marathe, Registration No.: IBBI/IPA- ﬂm o
= as liquidator 001/IP-POD350/2017-18/10651 where
9, |Address and e-mail of the Address : Gomed, 915, Khare Town, w;:'s
liquidator, as registered with the | Dharampeth, Nagpur-440 010, :',gm th
Board e-mail : CharuduttM@yahoo.co.in. e-aucti
10. |Address and e-mail to be used | Charudutt Pandhrinath Marathe g“":;
for correspondence with the Address - Gomed, 915, Khare Town, 2010+
liquidator Dharampeth, Nagpur-440 010. succe:
e-mail - Lig. VijSun@gmail.com of auct
11. |Last date for submission of claims [02/01/26 ::Cg
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, thesar
Mumbai has ordered the commencement of liquidation of the Vijsun Engineers "ef“ E
orthe | | Private Limited on 18.11.2025. The stakeholders of Vijsun Engineers Private ‘?'h"u‘ﬂ:
Limited are hereby called upon to submit their claims with proof on or before 02- ir:‘gcmr
410" 01-2026 {20 days from the publication of the Public Announcement on 03-12- prescri
ersity 2025, the Order was recaived by the undersigned on 01-12-25), to the liquidator specifi
at the address mentioned against item No.10, m‘:;‘i
The financial creditors shall submit their claims with proof by electronic means
UGC only. All other creditors may submit the claims with the proof in person, by post No
Misc- or by electronic means. of
’ﬁ'::; Submission of false or misleading proof of claims shall attract penalties. o
In case a stakeholder does not submit its claims during the liguidation process,
annel the claims submitted by such a stakeholder during the corporate insolvency 1 (Al
resolution process under the Insolvency and Bankruptcy Board of India Pim
e (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, Eas
" ?:e shall be deemed to be submitted under section 38. These Forms are available at Sou
https=/fibbi.gov.in/en'homZ/downloads.
sd-| | Name and signature of liquidator : Charudutt Pandhrinath Marathe. Given
Tary | | Date and place: : 03.12.2025, Nagpur. on this
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